ey

Respondents,

: SR e
E Han' :1.9 ﬁrh:.h.'fustit::a e Srw#” 1

‘Hon'ble ir lC Gba A'S '@frf
7 (BY Hﬂn‘“hle M«.ﬁs‘ﬁice U.*-F
The appllcantﬁ‘éﬁgﬁmas‘no 11
the - duties, flled wrinuﬁﬁiitlbnﬂbeéﬁééﬁ”;

1".' S

Court praying-that a-maﬂﬁamus; be isyuagﬁ'*

the rnspondents to allow the applicant

duties, Pls prayer is that.xhey be alsa

to pay the dllowances and remuneraﬁion q§i~t*

of the applicant slnce 15,7.85 and to go 6ﬁﬁﬁ§kiﬁgt

v «-'.H"
the payment as and when it falls due._ The applic,;ﬁi-
e

was appointed on 15,7.85 by the Sub—D1v151onal
Inspector Kauri Ram, Sub-Division Kauni.ﬂam, *
Gorakhpur as Extraguepartmental Delivery ‘Asent,

He went to join his duty but the Brnacﬁﬁpoéi.mastegy-;
did not ¢llow him to join his duties alfhoggh i
joining report wes submitted by him, The’appliCént

maae several afforts but every clmp ﬁhe r83p01dent

e 0l

no, 2 did not allow h¥m ko j01n the Jutias. Hey ,~

- approached the Subwﬁlmlslonal ;ﬂaaﬁgigr but he

w
T

expressed his inability on 1he~grpund that he has"f?
received a letter from Shri Mahabfi ?rasadrm. _

.__-u

not to @llow the applicant to join “the dutles, i

'“"3&1'
On bhc other hand, one Jag Lal, uhu does not belang

to the village and P.0.Ujjarpar, and J_.egally_.cannwﬁa:ﬁ
be dppointed zccording to service rules for PostLiJ |
and Telegraphs Extra Dapdrtmental Staff, was 4
appeinted on the said.post.Thus, it Hs at tﬁeg;l.

i L ’ .-“ ¥
instance of said lMahabir Prasad that thE'applidﬁ*f“*,

was not allowed to join the duties ,althag;;rhisz;f




ﬁmaﬁﬁbir Prasad,MﬁmbEQ;i

14,12.82 in a.room aﬁ&&is hauaeﬁas

aubsaquently, one Prabhu Natﬁi brathen oty .Fia;wﬁ:Fﬁ:% T
Prasad-afaresaid, Was appninted as.Egtgg Depé Lmer |
Branch Post.master and Shri Ram Ratan was

as Extra DEpaltmental Hellvery.Agent~cum- \:i

~tall Mail Carrier, Latar on, said Ramjaatan leﬁmrtha
service due to which his services had to be t&rmlhatedé*
on 20.5,.,85,The Exployment Exchange spemsared the nam&s
of only two candidates i.e. markandey Slnghu#xhaw-“'
applicant and Jag Lal. The appointing authority -”;”fﬁ
found that said Jag Lal did not belong to the Delivery |
juridiction of ‘Branch Gffice, Ugjarpur whereas —~
jarkandey Singhe the applicant pelonging to Ujjarpur
was eligible for the post, that is why the appéintmeﬁﬁ
jetter was issued in nis favour, Shri Jag Lel complalnen
to the Post Master General,UeP. GCircle Lucknow thereupé.
the Post Master General instructed the Senior |
superintendent of FPost Gffices,Gorakhpur Division to
hold in abeyance the appaintment énd a report wﬁéﬂsﬁnt;} 
the Senior Superintendent of Post Offices to the Pﬂﬁf:i:
Master deneral and he directed the aub—Dlvlslonal : 1
Inspector Kauri Ram to wlthhold the appoinﬁment. Thej:wf;
enuUiry r9p01t reveals that as three valid candldate5 % #
were not sponsored by the Emplayment Exchange @and thaflf?
percentace of scheduled caste candidates was short

of 2lﬁ as only 21 aCthUlﬂd caste employees were

appointed in the Sub-Div1siDnaL post.nffice against 24,1

the Post iMaster General, UigLGircle Lucknow ordered T;gf'
to cancel the appointment of the applicant and to g
call fresh nominations from the Emp loyment E?@‘ange Y

..' . E g
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'appnintmeﬂtﬁascancerled, As a matter of faci-s- the ~ i
-z;&%*f-‘3

| that the said post is a reserved post for schedu].eet_ i

I.Lf j_", o caste candidate and fresh naminatmons be called for

from Employment Exchange for appointment of stheduled
‘ caste candidete and the applicant!s apéointmént bg
cancelled.‘Further, the selection was not a valid
“selection and there appears no grnund o 1nterfere
iln the metter as.the respondunts were within their
jurisdiction to do so and there was no question to g%u

an epportunity to the applicant. The applicant had

, &

T

no right to hold the said post. Accordingly, the °,

-

-

applicatjon is dismissedF No order as to costs, i

y ._ MEMBER (A . , '
W DATEDs JULY 20,3.922 e | ke - 5
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